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Commodity/Sector 2013-14 (Apr.-Oct.) 2014-15 (Apr.-Oct.)*

Handicrafts 0.86 0.81

Carpet 0.68 0.86

Source: DGCI&S, *2014-15 (Apr.-Oct.) figures provisional.

One of the important markets for Indian exports, Euro Zone is presently facing 
problems of stagnation and deflation. WTO also in its Press Release dated, 26th 
September, 2014, has reduced the forecast for World Trade growth in 2014 to 3.1% 
(down from 4.7% in April, 2014), which has an impact on India’s Export also. 
Despite forecast of slowing down of exports globally, India’s exports in most of 
the segments of MSME sector have not come down during 2014-15, therefore it 
would not be proper to conclude that stopping of interest subsidy to exporters has 
affected the MSME exports. 

Complaints regarding IPR regime

1880. SHRI AJAY SANCHETI: Will the Minister of COMMERCE AND 
INDUSTRY be pleased to state:

(a)	 whether Government is grappling with a series of complaints regarding 
Intellectual Property Rights regime if so, the details thereof;

(b)	 the steps taken by Government to solve these complaints; and

(c)	 whether the matter came up for discussion during the Prime Minister's recent 
visit to the United States, and if so, the outcome in this regard ? 

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND 
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN):  (a) Intellectual Property 
Rights regime has a direct impact on the interest of various stakeholders such as 
the companies, consumers and the society at large. Thus IPR issues are a subject 
of continuous discussion among the stakeholders and also the Government which is 
responsible for administering the regime. 

(b)	 The Government has engaged with the stakeholders with a view to allay 
their concerns and to put across the rationale for the regime as it exists.

(c)	 IPR issues were broadly discussed during the visit of the Prime Minister 
to the United States. Mechanism in the form of “Focus Group on Innovation and 
Creativity”, which had existed under the earlier Trade Policy Forum, now referred 
to as High Level Intellectual Property Working Group has been established as a 
sub-group of the Trade Policy Forum. The Working Group will be a forum for 
deepening cooperation to build capacity, generate awareness, enhance access to 
affordable medicine and sharing of information.


